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REPORT OF THE JOINT COMMITIEE 
ON OFFICES OF PROFIT 

SHRl SYED RAHMAT AU (Andhra 
Pradesh); Sir, I beg to lay on the Table a copy 
(in English and Hindi) of the Tenth Report of 
the Joint Committee on Offices of Profit. 

  

MOTION FOR ELECTION TO THE 
COUNCIL OF THE INDIAN INSTI-

TUTE OF    SCIENCES,    BANGALORE 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINIS-
TRIES OF EDUCATION AND CULTURE 
AND SOCIAL WELFARE (SHRIMATI 
SHEILA KAUL); Sir,  beg to Ihe following 
Motion:— 

"That in pursuance of the provisions 
contained in sub-clause (e) of clause 9.1 of 
the Scheme for the Administration and 
Management of the properties a ad Funds 
and regulation 9.1 of the Regulations of the 
Indian Institute of Sciences, Bangalore, 
read with regulations 3.1 and 3.1.1 of the 
Regulations, this House do proceed to elect, 
in such manner as the Chairman may direct, 
one member from among the members of 
the House to be a member of     the Council 
of the Indian Institute of Sciences,  
Bangalore,  in  the  vacancy  caused by  the 
retirement of Shri Maqsood Ali  Khan from  
die  membership of the Rajya   Sabha.'' 

'stion was put and  the ino-sotts 
adopted. 

CALLING ATTENTION TO A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

Reported killings of Tainillians of lndian , ,  
origin in Sri Lanka , 

SHRI V. GOPALSAMY (Tamil Nadu) : 
Sir, I beg to call the attention of the Minister 
of External Affairs to the situa. tion arising 
out of trie recently   reported 

killings of Tamilians of Indian origin in Sri 
Lanka and the action taken by Government in 
the matter. 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI P. V. NARASIMHA RAO); 
Mr. Deputy Chairman, Sir, there have been 
several violent incidents in the Northern and 
Eastern Provinces of Sri Lanka last month 
affecting the lives of innocent people. The 
senseless killings hav caused deep anguish 
throughout India, particularly in Tamil Nadu. 
We have conveyed to the Government of Sri 
Lanka our concern at these developments and 
have hold detailed discussions with the Sri 
Lankan Minister for NtionaI Security, Mr. 
Lalith Athulathmudali, who paid a 3-day visit 
to New Delhi from 12th to 15th April. This 
visit was in response to the initiative taken by 
the Prime Minister who had written to 
President Jayewardene reiterating the urgency 
of working out a viable political settlement 
and also pointing out the dangers of a major 
recrudescence of ethnic violence as in the 
recent past if the stiuation was not brought  
under control quickly. 

In our discussions with the Sri, Lankan 
Minister we conveyed the deep concern felt 
throughout the country over the offensive by 
the Army at present under way  the Northern 
and Eastern Provinces and over the stalemate 
in the political dialogue. The Prime Minister 
stressed the gravity of the situation. We had 
received disquieting reports of large-scale 
arrests and of the Jaffna area being cordoned 
off by land and by sea. We under, stood, 
moreover that Sir Lankan naval vessels had 
been stationed off the Sri Lankan Coast to 
restrict movement of vessels. This was, 
naturally, a matter of serious concern. We 
further pointed out that the presence of such a 
large number to troops in Jaffna was 
aggravating ethnic tensions and in the process 
of attacks and counter-attacks the lives of 
many innocent people were being lost. The 
continuance of the army offensive was 
building up an atomosphere of confrontation 
which could vitiate the search for a political 
solution. 
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We stressed the need to take urgent measures 
to defuse tension such as reducing the 
presence of the army which resulted in 
incidents affecting the civilian population. 

The Sri Lankan Minister explained to us 
what his Government considered to be the 
compulsions on their side. He said that they 
had to take firm action in the North and the 
East against the militants in order to avoid a 
recrudescence of ethnic violence in Sinhala 
majority areas in the South and in the 
plantations. He agreed, however, to review 
the situation immediately on his return to Sri 
Lanka and consider what measures could he 
taken to defuse tension. He also affirmed that 
the Sri Lankan Government was fully aware 
that a solution could only be found politically 
and not through military means. 

We stressed the importance of working 
out a lasting political solution which 
would remove the root causes of the 
ethnic problem. The lack of progress in 
the political dialogue over the last several 
months was compounding Tamil frustra 
tions. We conveyed eur disappointment 
at the failure, so far of the All Parties 
Conference to consider the proposals 
which had been worked out in November 
last year with President Jayewardene's 
participation. These provided for the set 
ting up of Regiona] Councils so as to 
enable the Tamils to exercise a measure 
of self-government in the Tamil maiority 
areas while preserving Sri Lanka's unity. 
The Sri Lankan Minister explained that 
the idea of Regional Councils had not 
found support with the major Sinhala 
parties who were afraid that these Regio 
nal Councils could become stepping 
to Eelam. We told the Sri Lankan Minis 
ter that the content of the proposals did 
not justify     sin tensions.     While 
pointing out that the government party itself 
had not supported the proposals, we 
emphasised the need to urgently find a 
political solution which would be accep-tabli 
to the Tamils and to other communities,     it 
vvas essential to break the dead- 

lock and move forward in the political 
dialogue when the Conference reconvened on 
May 9th. 

VVe drew the attentio^ of the Sri Lankan 
Minister to the baseless allegations being 
made in Sri Lanka about training camps in 
India anJ reiterated that they were without 
any substance. Our policy liad been clearly 
and repeatedly articulated-namely that we 
stood for the integrity and unity of Sri Lanka 
and were opposed to secession and all forms 
of violence. 

We also discussed the uncertain future of 
the remaining stateless persons of Indian 
origin in Sri Lanka. We had been happy to 
hear that a consensus had been reached at the 
All Parties Conference to grant citizenship to 
the statefess persons left over from the 1964 
and 1974 Agreements. We were surprised, 
however, that-the Sri Lankan Parliament had 
been told that no decision would be taken on 
this question without recourse to a National 
Referendum. The Sri Lankan Minister assured 
us that the Sri Lankan Government would 
abide by the commitment given by President 
Jayawardene to us on 
several occasions. He said that they did not 
intend to have recourse to a Referendum on 
this question and would be moving  the   
enabling  legislation  to  fulfil  this, 
commitment. 

As the House is aware, the All Parties 
Cenference will Be resuming its discussion in 
a few days on May 9th. Failure to seize this 
opportunity is likely t0 aggravate ethnic 
tensions and lead to a further deterioration in 
the situation. We hope, therefore, that a 
serious endeavour will be made to break the 
existing stalemate so that a lasting solution 
can be found to the ethnic problem in Sri 
Lanka. 

SHRI V. GOPALSAMY: Mr. Deputy 
Chairman, Sir, I mourn the death of Tamil 
martyrs, and salute the revolutionary behave 
Tamil youths who have laid* down their 
precious lives for the noble cause of liberation 
and emancipation of Tamils from being 
strangled in the clutches of Sinhalese 
chavinism for more than 3 decade?. 
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Sir, the crescendo of riots that started 
immediately after the attainment of inde-
pendence of Sri Lanka, fell speit coem for the 
Tamils with every recurrence of racial riots. 
Sir, ihe :.nnocent Tamil lives   were  brutally     
sacrificed      at      the 
altar of racial hatred right from 1956 The 
years 1959, 1961, again 1974—1977— 
1979—1981 and 1983 witnessed macabre 
tragedy on Tamils. Now, Fir, the Tamils of 
Sri Lainka. are jusf like the persecuted 
Christians  who   landed  into  lions   bellies 
They aie just like presecuted Jewa whose 
lives were terminated into shallow mass 
graves after being mowed down by 
machineguns. They are just like slaughtered 
innocents of Beirut. Sir, here is a report from 
New York which appeared in the Indian 
Express recently, on 3rd May 1984,    and I 
quote: 

"Residents of Jaffna city have told an 
American reporter that the Sri Lanka armed 
forces unable or unwilling to tackle 
terrorists effectively, are waging "war'' 
against ordinary citizens."   . 

"The curfew had been lifted for the day, 
and the teenage youth had gene to to a 
neighbourhood store to buy coconuts. On 
the v/ay back, soldiers stopped him, asked 
hirn where he had been, and despite the 
coconuts he was carrying, shot him dead. 

Minutes later in the same neighbour-
hood, a goldsmith cycling to work was 
killed by a single bullet. Soon there were 
two 'nore bodies, and the soldiers piled all 
four bodies beside a nearby railroad track 
and set them a fire" 

"According to the residents, a few days 
earlier, air force men rolled up fo a 
crowded open-air market where men, 
women and children went every cay to buy 
bananas and watermelons, potatoes and 
pumpkins and chillies. 'With no warning, 
the troops reportedly sprayed the crowd 
with machinegun Are. Many people, 
including several elderly women, were said 
to have been killed." 

>Jow, blood is flowing     on the streets in 
Jaffna and the streets of northern and 

easKrn districts, and as usual we - are having a 
discussion on this, with no determination to 
take any further definite action. 

Sir, the betrayal of Government of India 
started in the year 1964; I am-sorry to say 
these words, once Pandit Nehru passed away 
from the scene. I recall ihe words of great 
leader Anrra who sa;d about the Srimavo-
Shastri Pact of 1964, on the floor of the 
House in December 1964, and I quote him: 

"I find that this Pact is ,t gross betrayal 
of ite milions of Tamils whose only tin is 
looking towards this country and this 
Government for solace" 

Sir, did you keep ever mu.n when human 
rights were violated in many ether parts of 
the world? you have raised your protest; you  
have  raised      your      strong voice  when   
human   rights   were  violated in Angola, in 
Mozambique, in Zimbabwe, in   Namibia, in 
Honduras in EL Salvador, 
in Nicaragua and in Beirut in South Africa in 
Rhodesia. But, Sir, you extended your full 
support to the agitating black masses against 
the racist policy of South Africa. Sir, you 
extended support to Algerian struggle; you 
allowed them to open their office in 
Connaught Circus in 1958. You extended 
support to the PLO; you recognized PLO; I do 
not find fault with that; that is a correct policy. 
And you received Arafat. When they were 
fighting among each other, our Foreign 
Minister rushed to west Asia to resolve their 
differences, Sir, now tho whole Jaffna is like a 
big concentration camp. From every side, from 
all directions, northern and eastern districts of 
Tamils have been seiged by thugs, armed 
forces. Tamils with tearful eyes have turned to-
wards this country towards this pennsula, 
towards the southern part of India. For what? 
8y cultural and language, by tradition and 
heritage, by blood and soul, we are the kith anj 
kin of these miserable Tamils and that is why, 
they rre turning their tearful eyes towards this 
country. But you say 'We do not want to 
interfere   in  the  internal   affairs  of  other 
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countries; we are interested in maintaining the 
sovereignly and integrity of Sri Lanka', We Jo 
not support any secessionist movement in. Sri 
Lanka, you say. But where was your 
argument of sovereignty and iutegrity, where 
v.as your argument of not interfering in the 
internal affairs of oiher countries and not 
supporting any secessionist movement in 
1971 when [here was the Bangladesh! crisis, 
when thes was an internal crisis ha East 
Pakistan following ihe genocide of innocent 
people? Then, you raised the slogan '"This is 
not an internal problem, this is a world-wide 
problem. ' The Resolution was moved by no 
lcss •' person than Mrs. Indira Gandhi, the 
Prime Minister. This was in 1971. And the 
Prime Minister stated on the floor of th© Lok 
Sabha in 1971, on 26th May, 197! I -i iote: 

"The question of secession is also raised, 
if 1 may say so, this is a distortion of facts. 
This cannot be IUI;. merelv as .iu internal 
problem of Pakistan. Il is a world-wide 
problem. The international community 
must appreciate the very critical character 
of the situation that has now developed." 

Therefore, your humanitarian lin 
flying sky high in 1971. What happened 
to this humanP.arian Bag? Why it is 
at half-mast now? What is the i 
You created world opinion in 1971. Our 
hon. Prime MMstJr travelled the 
entire        length and breadth      of 
the   entire   globe   and   ambassadors   were 
sent throughout the world and world opinion  
was created.  But you     have failed now. The    
Government    has    miserably failed  in  fills 
Sri Lanka Tamils problem. 

Sir, our hon. External Aflairs Minister, in 
his statement has said about the regional 
councils. Sir, when I spokt on 16th August 
and again on 7th December, 1983, I warned 
the Government that they should not fall into 
the trap of Jayewardene, t said, he is trying to 
buy time, to prepare himself fcr another 
onslaught to liquidate 

the   Tamils.   Now,   like  Chamberlain was 
hoodwinked  by  Hitler,  this     Government 
has  been hoodwinked      by,  fooJed      by, 
Jayewardene. He has won the game    and you 
are also a party to this trap. I also reminded 
you, I  also warned you, about the fate of the 
various pacts. What happened to the pact of    
Selva-Bandaranaike of   1957?  Abrogated.   
What   happxied  to the Selva-Senanayake pact 
of 1965 which was also abrogated unilaterally? 
Sir,    this idea of regional  councils will  not 
be agreed by the  Tamil   masses. They      
have given a mandate for Tamil  Eelam. What 
happened?   Mr.   Jayawardene   says,       no 
more   talk   of  regional   councils.      When 
Pressmen  asked  Mr.  Jayewardene   at  Vi-
gyan Bhavan, when they asked him about the 
visit of G. Parthasarlhy, the emissary of our 
hon.   Prime  Minister, he  casually it-marked   
'Why   should   he   come,   there? everything 
is under control we will settle the probelm 
ourselves. This was the statement of Mr. 
Jayewardene. 1 would like to ask  tha 
Government,  did   you   insist   '.o repeafc^ie 
draconian provision which empowered   the   
armed   forces   to  dispose  of the dead bodies 
without any inquest, without the necessity of  
informing even, their kith and kin? This is a 
licence to kill and murder  Tamils   Did  you  
insist  to repeal 'No, Without your insisting,  
without    the Sri Lanka Government repealing 
this provision,   they  were  brought   to   the   
round table  conference  for  negotiations,      
they were  brought   to  the   negotiating      
table. Your role is unpardonable. Did you 
insist to   repeal   the   Sixth  Amendment  
adopted in   1983,  which deprived the basic 
human rights  of Tamils, which are  contained 
in the Declaration  of Human  rights adopted 
by the U. N. General Assembly in 1948? Let 
the Declaration of Human Rights ba. thrown 
into the Bay of Bengal. Let the Declaration     
of     Hum'an     Rights     be buried under 
thousand fathoms deep. What happened to the 
human rights? Now, Mr. Jayewardene says_  
'No outside   force, not even hundred Indians 
wil! be able to subjugate us, let tfiis message 
be taken      to the   world'     Another   
Minister   was   here recently.  The Minister 
for Internal  Security. Mr. Lalith 
Athulahmudali. He says 
'The entire Tamil r&ce will be wiped out'. 
Again, Mr.  Jayewardene says 'If      Initia. 
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der bondage for more than 35 years, has 
broken all its shackles and is seeking 
liberation anj emancipation. Their cry for 
justice went unheeded for 35 years. Thdr cry 
for a decent living went unheeded for 35 
years. Now do you expect thera to be put 
together with the Sinhalese? Not at all. You 
can make the two poles meet, but not the 
Tamilians and the Sinhalese. Why? Could 
they forget how their mothers, and daughters 
were niped and killed? Could they forget how 
96,000 valuable Tamil treasures of the great 
Jaffna library were burns to ashes, how ihe 
Hindu temples and Christian churches were 
demolishej anj destroyed? CouKI they forget 
how their mother^ pregnant women, were 
attacked, their abddmen ripped open by 
bayonets foetus dragged out and crushed 
under the buckled heels of the soldiers? Co ;'d 
they forget the terrible tragedy which took 
place in Velli-kade jail where 34 prisoners 
were killed, including Kutti Mani and 
Thangadurai. (Time bell rings.) I crave your 
indulgence for only two or throe minutes, 
(interruptions). This is an emotional issue. I 
will take two or three minutes more. 

MR. DEPUTY CHAIRMAN:  You can-go on 
describing every incident    that look place. 

SHRI V. GOPALSAMY: There was not a 
single word of condemnation from Indira 
Gandhi against the killings in Vell-ikade  jail. 

MR. DEPUTY CHAIRMAN: You can-
lescribe every incident that has taken 'ie  
last   two  years. 

SHRI V. GOPALSAMY': Sir, our youth are 
not terrorists, they p.re not militant. Yes, in a 
sense, they arc militant. They the real 
freedom fighters. They have to fight with 
arms. They have not molested any single 
woman. They have not attacked anyone of the 
Sinhalese civilian population. They are 
fighting for their own rights, and they need 
arms. We do not supply them arms. When 
Golda Mair went to the United States with      
begging 
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hand, where she threw here hands in despair 
before the multi-milliamure Jews, dollars were 
heaped under her feet to buy arms. And PLO 
had no problems to get arms, but our Tamil 
youth do not get arms. Thai is Iheir fate. I am 
pained al it. When our mothers and sisters are 
raped and killed in the streets of another 
country just 20 miles from the sea shore, if our 
Army will not move. Then I will come to the 
conclusion that this Army does not belong to 
my country. If you say that it is an internal 
problem, an internal problem of Sri Lanka, a 
day. will come when the future generations of 
Tamil Nadu will come 'o the conclusion that 
whatever happens in Delhi is an external 
matter as far as the Tamilians aie concerned. If 
you are interested only to maintain the 
integrity and unity of Sri Lanka, I warn you 
that the unity and integrity of India will be in 
jeopardy. This is t'ne trend in Tamil Nadu. 
You say that the mighty America may 
intervene. Before the puny figure of Ho Chi 
Minh the mighty America trembled. When the 
American war-planes were bombing Vietnam, 
H0 Chi Minh gave a command to his people- 
"compatriots arise" whosoever has his rifle, let 
him use his rifle; whosoever has a sword, let 
him use his sword; and one who has no sword, 
let him use a stick. With simple weapons they 
were able to conquer the mighty America. Sir, 
those boys also have got the same deter-
mination and spirit. Tney have taken a vow of 
celibacy. You call them terrorists, but they are 
freedom fighters. Every house in Jaffna, in 
northern and eastern districts, has stood 
behind thera. They have got the mass 
backing_ You have every moral duty to 
support thera. I say, one day, you will be 
compelled to take direct action, but by t'hat 
time it will be a delayed acticn. 

MR.   DEPUTY  CHAIRMAN.     Please 
conclude now. 

SHRl V. GOPALSAMY; By that time half 
of the Tamil population will be wiped out. 
There is a naval blockade. I would like to 
know from    this Govern- 

ment, which is an impotent Gevem-ment, 
which is indifferent t0 Tamils whether they 
will deploy their naval vessels in t'ne Ocean. 
When there js a naval blockade an<j the very 
existence ol Tamilians is threatened, you are 
still ID-different. You have miserably failed 
to create world opinion. You have failed 
miserably to protect the lives of the kith and 
kin of our people. You have failed miserably 
to protect the lives in Jaffna in Sri Lanka. I 
would like to say to ibis Government: You 
prepare for the D-Day for direct action_ I am 
not making an irresponsible statement. When 
t'ne Prime Minister and Ministers of Sil ",-
ank.! aie making such statements in Sri 
Lankan-Parliament, you keep quiet. They are 
the blood of our blood; they are the soul of 
our soul they are the heart of our heart. We are 
prepared to lay down our lives, the Tamil 
youth, unless the Government comes to their 
rescue—the Tamil youth in Tamil Nadu, 
irrespectije of any party affiliation will take 
up arms. I have not come here to speak petty 
politics. Even on 28th July when I spoke in 
this House, 1 begged of the Central 
Government, I fell at the feet of the Central 
Government to come t0 the rescue of the 
Tamilians. But you never cared. 

MR. DEPUTY CHAIRMAN: Please take 
your seat. 

SHRI V. GOPALSAMY: You mus, see 
that the armed forces are withdrawn from t'ne 
northern and eastern districts. The round 
table conference... 

MR.  DEPUTY     CHAIRMAN:     Now 
please take your seat. Don't record hiin. 
(Interrwptions). He vill not be recorder. 

SHRl V. GOPALSAMY:* 

MR. DEPUTY CHAIRMAN: Don't record 
him. I know why you are speaking. 

SHRI V.  GOPALSAMY:* 

MR. DEPUTY CHAIRMAN: I know that. 
Please don't record him. 1 told you 

*Not recorded. 
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once that if you take so much time, we 
cannot go on like this. 



315 Calling  Attenlion  to  a   [ RAJYA   SABHA ]    matter  of   Urgent  ruoiw      316 
Importance 

 



317 Calling Attention to a        [7 MAY  1984 ]      matter of Urgent Public      318 
Importance 

 



319 Calling  Attenlion  to  a    [ RAJYA  SABHA ]    matter  of  Urgent  Public      320 
Importance 

 

 
SHRI K. MOHANAN (Keraia): Mr. 

Deputy Chairman, Sir, we know that tha 
recent developments in Sri Lanka ure 
disturbing everybody deeply. I can very wall 
understand the feelings expressed by my 
friend. Mr. V. Gopalsamy on ths floor of tbis 
House. But at the outset, I would like to make 
it clear that j beg to differ with him oin some 
demands raised by him including the 
intervention of Indian army in Sri Lanka. 

Sir, under the pretext of grooping for 
terrorist in Sri Lanka, the. Armed Forces 
killed m<Xe than    300   innocent    Tamils 
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ia SriLanka, and I warm the Jayawardene 
Goernment that it w'" be detrimental to their 
internal security also. Sif, Sri Lanka is fastly 
going into the hands of the imperialists and it 
is fast changing as the bass of the imperialists. 
They are arming Sri Lanka under the pretext 
of curbing terrorist activities. The Sri Lankan 
armed forces are being trained in Britain and 
Israel, Anj what does? Israel means US 
imperialism, as we all know. The situation is 
so serious. At the sime time, it is delicate also. 
I know, I can understand, that an emotional 
approach to this issue, to tbis problem, will 
no* yield anything. We will have to show thj 
utmost caution anj the utmost restrain: in this 
part icular  situation, especially in the fac; of 
the imperialists' ma-chinations   in   this  sub-
continent. 

Sir, I cannot agree with ihe demands for the 
intervention cf the Indian army or taking the 
issue to the United Nations. It will be 
detrimental to the cause of ihe Tamilians who 
are fighting for Ihe ir  demands in the island 
itself, nnd it will be detrimental to our 
security and to our diplomatic relations with 
so many other countries and to the stability 
and balance of political forces in the sub-
continent So I cannot agre.; with such 
demands. 

In this context,  I  would  like  to men- 
anolher   thing.     Some   forces   inside 

an.l   outside   this   country   nowadays   aie 
deliberately trying to create an atmosphere of 
tension  or an  atmosphere of confrontation   
with   our   neighbouring     countries. Fhe  
recom  incidents  on  the  Pakistan  and 
Bangladesh     borders  are  stick   ln     their .  
I  am fully aware    of    the    situ prevailing  
on  the    borders     of    our itry.    But,  Sir,  
these peopl? are p'o-pagating   that   lndia   is     
surrounded     by enemies-and we are getting 
isolated more and   more.    The  only  motive  
behind  this propaganda   is   ,10   doubt   to  
cbantfj  our foreign   policy   and   to   drag   
the   counlry into   the   so-called   "free   
world",   that   is, to   ihe  side  of    American    
imperialism. Las:ly,   my   esteemed   
colleague,   Shri   Jaswant Singh, has  ac^ed 
the Government for get t ing isolated in the 
Geneva   Human 

Rights  Conference  regarding  Afghanistan. I 
would like to ask my esteemed colleague 
whether he wants to bring American im-
perialism     to   Afghanistan  and     support 
Pakistan  to  attack  India.     What  sort  of 
diplomacy   is   this?   I   cannot   understand it.   
I  can   understand Mr.  Jaswant  Singh and his 
party's tourism policy.   They want to drag this 
country to the side of American  imperialism.     
But   I  cannot  understand   this   attitude   of   
bringing   Aremica to Afghanistan, of giving 
them a chance to support     Pakistan    to    
attack       India India's foreign policy has not 
been created by this Government or the 
previous Government.     It   is   a   continuation   
of     the —anti imperialist movement,   anti-
colonialist movement and the national 
movement of   this   country.     Nobody   could   
change it.    Ev.en Morarji Desai could not   
change it.       The Government cannot change 
this anti-imperialist  posture  and  the  people of 
^ this  country  will   never  allow  anyone  to 
detract   from   this   foreign   policy.     1   do 
suspect that  not only some forces in the 
opposition   but   the   Government   itself   is 
playing in the hands of these forces. Everyday 
there is  a statement made by    some important  
person.    Even  yesterday.     the Prime     
Minister     said   that   there   was   a threat   
from   our  neighbours.   The   Prime Minister,   
the   Defence. Minister   and   the Congress   (I)   
leader.   Mr.     Rajiv   Gancihi, are saying this 
everyday, Definitely,    this will  create  an   
advene  atmosphere  ia  this ^country.   I   do   
agree  that   we   will   have to be fully prepared 
to face any eventuality.  At the same lime, I 
warn you      not to create  such   an- 
atmosphere  inside  ihe country.  It will  be 
dangerous. The people of   India   have   no   
desire   to   interfere   in the   internal   affairs   
of   Sri   Lanka.     But are seriously concerned 
with the    violation of human  rights  and the 
suffering of Tamil minority in Sri Lanka.    Wc 
stand for the unity of Sri  Lanka    where      the 
Singhalese   majority   and   Tamil   minority 
should have equal rights. 

SH RT V. GOPALSAMY; What do you 
say  about the  right  of self-determination? 

SHRl K. MOHANAN: Thai !s why I soid 
that the Singhalese majority and the Tamil 
minority should have equal rights. 
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SHRI V. GOPALSAMY:    What about the  
right  of  self -determination? 

SHRI K. MOHANAN: They shouid have all 
rights in a multilingual country. That is our 
demand. Wc will help them in this direction 
through negotiation. We will have to use all 
resources to mobilise world opinion against the 
inhuman killing-: of innocent Tamjj minority in 
Sri Lanka. There is no use of seeking any 
clarification. I would like fo knew from the 
hon. Minister about the prospects cf a bilateral 
talk between India and Sri Lanka. It was 
reported in the press that the Prime Minister has 
recently written a letter to Mr. Jayaward^ne and 
Mr. Athulathmudali who visited New Delhi 
recently had brought a reply with him. I would 
like to know whether there is any ray of hope in 
that reply. I would also like to know what 
efforts are being made by the Government to 
mobilise world opinion . against innocent 
killings in Sri Lanka in order to save the 
innocent  people there. 

SHRI J. P. GOYAL (Uttar Pradesh): Last 
year, there was a discussior in this House 
regarding the situation in Sri Lanka At that 
time, it was known that the Army and Police 
took active part and" they were responsible 
for the killing of so many Indians who ate 
known as Tamilians there. Now, the 
interesting thing is from Ist April 1984 the 
Jaffna area has been put under military rule 
and lot of Army personnel are there and the 
killings, in February and March were at the 
hands of the Army people. When the 
Srilankan Minister came here and left this 
country on the 15th April, Army was already 
there. Of course, the Minister's statement says 
that 'we expressed our concern" and all that; 
But I would ask the Government to be very 
positive about it. Why did we not tell them: 
"Why are you singling out Jaffna area for 
imposing mi l i ta ry  rule? Is it because the 
Tamilians are in maiority there?'' Particularly 
when the Army and PoIice were responsible 
for lije killings of Tamilians in March thi:, 
year, why was Jaffna singled out? Therefore, 
we should te" them. Please remove the Army 
immediately from that area. This is the first 
concrete suggestion I am making   to   the  
Government.   Of  course   the 

Hon'able Minister has said that we showed 
our concern. What is that concern? He should 
be very positive about it. 

I have read a news item as to what they are 
going to do in the name of arni-terrorist laws. 
There is pressure on the Government to make 
such a law saying; that if a person dies jn the 
"custody of the Army or Police, there should 
be no inquiry. When they have put Army and 
Police there and when ;n addition they are 
going to pass such a law the intention of the 
Srilankan Government that they are going to 
do away with the Indians who are settled there 
is clear, if not expressly, at least by 
implication. The percentage of the Indian 
settlers there is about 12 per cent and the 
newspaper report says that they are under fear 
and some of them have left the country; some 
are going to Tamil Nadu, many have gone to> 
either USA or England just to save their lives. 
Therefore, the Government should take some 
concrete steps immediately and if necessary 
the Prime Minister should talk to Jayawardenc 
or the Foreign Minister should go there and 
hold some conference there to solve the 
problem. 

The newspaper report speaks about a 
particular contract being awarded by tho 
Srilankan Government. The "Economic 
Times" of 6.4.84 contains a report dated Sth 
April from Srilanka. I want to read a few lines 
from that. It says; 

"Keeping an lndian offer out Sri Lanka 
Government has awarded the projected 
inter-national Oil storage complex at the 
strategic Trincomalee Harbour to a 
consortium known to comprise American 
Pakistani and West German interests, 
reports PTI. Parliament here was. told today 
that the award was approved on December 
21 last, while Sri .Lankan ministers* had 
since been publicly stating that the 
Government was yet to choose between the 
Indian Oil Corporation and the Singapore 
firm for awarding the contract." 

"A day after Cabinet formally approved 
the agreement backing up the letter of 
intent istwed ki the consortium in 
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February, the Industries Minister, Cyril 
Mathew, announced in the House ihe 
decision to turn down India's commercial 
bid and to lease out the storage tanks to 
Oroleum of Singapore. Oil Tanking of 
West Germany and Tradinaft of 
Switzerland. The parties who had made the 
offer other than tho consortium were either 
incapable ol handling ihe project or are in 
one wa) or the oil-'C, c v.-.ected with th.; 
power blocs, (he Minister claimed." 

So. Sir, I submit thai H appears that the 
Government of Sri I ' . v. -1  to see that the 
Indians who arc settled there for the last 
several centuries get o:it nnd go back to India 
or to some other country. So, Sir. concrete 
steps have to be taken by our Government 
and we should not sil 
idle anj the situation has to be tackled very 
tactfully. 
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MR. DEPUTY CHAIRMAN: This debate  

will  continue after luneh. 

The House then adjourned for 
lunch at three- minutes past  one   
of  the   clock. 

 — 

The House reassemble^ after lunch, at tw0 
minutes past two of the clock, Mr. Deputy 
Criainuan in the Chair 

MR. DEPUTY CHAIRMAN: We con-
t inue with Calling-Attention_ Miss Jaya-
lalitha. 

MISS JAYALALITHA (Tamil Nadu): Mr 
Deputy Chairman, while speaking about Ihe 
Sri Lanka Tamils issue I wish to clarify one 
point at the outset. Whatever be the foreign 
policy of the Government pf India, that is also 
the policy of the A.I.A.D.M.K. Time and 
again this has been reiterated by the Tamil 
Nadu Chief Minister, Dr. M.G.R. I also 
express my gratitude   to   the   Honourable  
Minister of 

External A Hairs for the statement he has 
made today in response to the Cailing-
Attention Notice. 

However, today  there is one burning 
question which is smouldering like a sim-
mering volcano in the heart of every Tamilian. 
What is India going to do to safeguard the 
lives and rights of the Sri Lanka Tamilians, to 
fescue them from' the tyrannical oppression, 
and to see tha* justice is rendered to them? 
We all knrjw about the horrifying occurrences 
limt transpired in Sri Lanka in the month of 
July last year. Not only Sri Lanka Tamils, not 
only Tamils of Indian origin settled there, but 
all Indians in Sri Lanka, even pilgrims and 
tourists from India, were indiscriminately 
attacked and subjected to ghastly cruelties. 
Fiendish atrocities defying description  were  
perpetrated  on  them. 

Their properties were looted; Iheir factories 
and business houses were destroyed Iheir 
homes were ransacked and set ablaze. 
Thousands were sadistically butchered in the 
most brutal, diabolic manner. Hundreds of 
our Tamil sisters, were rapid and dishonoured 
and forced to suffer a fate   worse   than  
death. 

The Sri Lanka Army was in the forefront in 
committing these heinous crimes against 
humanity. After a considerable-length of time 
had elapsed, the President of Sri Lanka, Mr. 
Jay-wardene, belatedly expressed regret for 
the appalling incidents that had taken place in 
his country. 

At that time we too believed, albeit rel-
uctantly, that Mr. Jay-wardene spoke ihe 
t ru th  when he said that he had temporarily 
lost control over the Sri  'Lanka Army, which, 
he said, had run berserk. But today, the same 
Mr. Jay-wardene performs a complete volte 
face and loudly proclaims that "even a 
hundred Ind' cannot subjugate Sri Lanka". We 
are compelled to assume that it is the encou-
ragement and support provided -by. some 
foreign super powers; that has-given-the Sri 
Lanka President-, the courage" to-., make such 
statements, which should othefvvjse be  
dismissed as sheer bravado. 
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closest neighbours. If a neighbour living just 
next door to me, insists upon setting fire 10 the 
roof of his own house, I who live in an 
adjacent house, will also be affected by the 
fire. Naturally, I have every right to be 
concerned about it in the interest of my own 
safely. It is India's earnest desire that the entire 
Indian ocean area should remain a zone of 
peace. Sri Lanka also professes to 'have  the  
same  desire. 

Such being the case, if Sri Lanka in tends 
to forge an alliance with a foreign superpower 
that could prove to be deteri-mental to India's 
interests, if such a pact poses (he threat of 
danger to India's security, then lndia has t'ne 
indisputable right to voice its concern about 
such an all iance, and is perfectly justified in 
doing so. 

lndia  has always     adopted a conciliatory  
atitude  towards     its     neighbouring countries  
and  has  made     several  major concessions in 
the interest of maintaining peace and friendly    
relations, lndia gave away Berubari to Pakistan. 
We hoped that this gesture    of   goodwill    
would    evoke similar goodwill  from Pakistan.  
But instead  of  reciprocating  India's 
friendliness, Pakistan  declared war upon     
lndia,  and until  today, displays consistent  
animosity towards  India. In  the same    way, 
India parted   with   Katchatheevu   and   gifted  
it away to Sri Lanka. Instead of appreciating 
India's well-meant gesture of    friendship, today   
the Government    of Sri Lanka  is indulging   in     
anti-Indian       propoganda. India's   
magnanimity  and   good  intentions have  gone     
unrecognised.     Therefore,   I request the 
Government    of India to be less  
accommodating     and  adopt  a  firmer at'i'ude 
in it« relations with    other coun-     ( tries in 
future. 

 

Minister on Saturday fast had requested 
protection for the fisher folk of Tamil Nadu. 
Now we hear from reliable sources, the 
Government of India has announced that 
henceforth, the lndian Navy will provide 
protection to the fis'nerfolk of Tamil Nadu 
when they set out on i'm ir fishing 
expeditions. If this is true, I express my 
wholehearted gratitude to the Government of 
lndia and the Prime Minister, Mrs. Indira 
Gandhi, for this timely decision. If this 
decision is yet to be taken. 1 would request 
and plead with the Governrnent I0 speedly take 
a decision in .Viis regard. 

The Tamils of Sri Lanka are our brothers 
and sisters'. Whatever action the Government 
of lndia may take to see that their righ's aie 
restored to them— 1 'appeal to all the 
Members of the Rajya Sabha to arrive at a 
consensus to stand solidly behind the 
Government of lndia— and *unite in co-
operating with whatever decision the Prime 
Minister Mrs. Indira Gandhi may take in this 
regaid. 

Indeed 1 make this appeal to everybody in 
the n'ation—let us not fight and bicker 
between ourselves. Let us not fritter au ay 
our strength. I wish to remind you of these 
words of Tennyson: 

"Deliver    not    the    tasks    of      might To 
weakness, neither hide t'ne ray From those, 
no(  blind, who     wait for day, 

Tho sitting girt with  doubtful  light." 

In conclusion, I wish to ask the following 
questions:  Does the Governmen,  of lndia 
propose to raise the issue of atrocities on Tamils 
in the Jaffna  Region at  the U.N: Human  
Rights Commission?     My second question is, 
wrnat action does the Government of Tndia 
propose 'o take t0 see that the  rights of Tamils 
of Indian origin  in Sri  Lanka are restored to 
them? Thirdly many of  the   refugees   from     
Sri I anka who escaped to India have  been 
staying with friends or relatives. Those who 
have no such contracts  have    heen staying in 
refugee camps. M'any of ihe refugees wha had 
been staying with friends or relatives 
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found they were n0 longer welcome there. 
They requested admission to the refugee 
camps. At first, the Government of India 
granted such permission in its letters dated 
29h February, 1984 and 30th March, 1984, to 
the Tamil Nadu Government. However, in i:s 
letter dated 23rd April, 1984, the Government 
of India, Ministry of Rehabilitation, informed 
ihe Government of Tamil Nadu that it had 
consulted the Ministry 0f External Affairs and 
fel; it would not be advisable t0 admit such 
Sri Lanka refugees to camps as it would lead 
to more and more similar requests from those 
staying outside the camps. We wish to point 
out lhat refugees from Sri Lanka cannot hope 
to stay indefinitely in tht: homes of others nor 
can "hose families be expected to support the 
refugees for  a   prolonged  period  of time. 

Therefore, since such helpless refugees 
have nowhere to go, the Government      of 
Tamil  Nadu requests the Government of 
lndia to grant permission for such refugees to  
he admitted  to camps.  In  anticipation of 
further requests of a similar nature, we also 
request  the Government  of India to sanction  
permission and  Central  aid      to establish  
more  such  refugee  camps.     TQ substantiate 
whatever  I have  said now, I have  a   bundle   
of  photographs   with     me about the 
atrocities  committed  by  the Sri Lankan   
Army   on   the   Tamil   population which  I 
wish  to  place before you   Sir. 
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be pursued. And I am glad :o see in i'lie 
statemeat-that th£ Government of Sri Lanka 
has committed to this concept „of constituting 
a regional council, and if this commitment is 
fulfilled, I am sure there will be easing of the 
situation. 

Let me say in the and that there has to be a 
bifurcation of the political issue from the other 
issue of law and order and the atrocities 
commited on our people t'nere. These issues 
have got to be bifurcated and separated, and a 
political solution has got to be found where 
ihe sagacity, the persuasiveness of the 
leadership of this Government are called for. I 
am afraid, the interests of every country are 
paramount. Wg understand that. And ihe 
interests of Sri Lanka are paramount to that 
Government. I agree. But while agreeing on 
the paramountcy of the interests of that 
country, we should not sacrifice our genuine 
interests. We as a big country and as a sister 
country, should try to persuade the 
Government af Sri Lanka to see that a time 
frame is fixed for this purpose, within which 
there can be a solution. Otherwise, I am 
afraid, the matter may become more 
complicated. 

Thank you, Sir. 

SHRI   PARVATHANENI     UPENDRA 
(Andhra Pradesh): Mr. Deputy Chairman, Sir, 
I share the sentiments and anxiety expressed 
by my friends from Tamil Nadu on the 
developing situation in Sri Lanka. 

Sir, while the violence of July 1983 still 
remains vivid in our memory, fresh incidents 
are taking place, and, as per the admission of 
the officials of the Government of Sri Lanka, 
since March 27 of this year there were as 
many as 60 deaths on sea. This is apart from 
what has happened   in  the  mainland. 

Sir, we may take the plea that we should 
honour the territorial and political integrity of 
Sri Lanka arid its unity as one nation But we 
cannot ignore the aspirations af ihe Tamil 
population there, the population which has 
contributed    so 

much for the development of Sri Lanka. The 
belligerent attitude of the majority population 
towards the hapless minority is leading to a 
situation of genocide and annihilation. We 
cannot remain mute spectators. It is not merely 
a question ol what is   happening   in   a   
neighbouring   country. 

Days  are  gone   when we can  say  that 
what  is happening  in      a      neighbouiing 
country   is   not   our  concern.   Particulaily 
in   countries   with   multiracial     population 
and with population which has got bends with  
the  population   in  the  neighbouiing 
countries,  the problem     always  becomes 
internationalised,   and   it  cannot   remain   a 
domestic   problem.   What   is  happening   in 
Bangladesh     and   what  is  happening    in 
Pakistan   have  got   their  repurcussions   in 
our   country.    Similarly   t'ne   problem   of 
the Tamil population in Sri Lanka has a great 
bearing 0n our country;  also, not merely on 
Tamil Nadu but even on States like Andhra 
Pradesh where we have considerably Tamil  
population. Therefore, • I express my serious 
concern over this situa t ion     and   
particularly  I  would   like  to point out to the 
Hon'ble Minister for External Affairs that 
there is no consistency or sincerity in. that the 
Sri Lankan Government proclaims and w'nat 
they do. 

Firstly, the Sri L'ankan Government said 
that they wanted a political solution and not a 
military solution. But they are doing exactly 
the reverse. The entire Jaffna region and the 
areas with considerable Tamil population are 
virtually under the seize of military 
authorities. 

Secondly, the Minister for Naticnal 
Security of Sri Lanka came to, lndia and 
assured the Government of India that he 
would review the situation after returning 
home and communicate to the Govem-ment 
of India. But he has failed to do so and the 
situation was further allowed to deteriorate. 

Thirdly, Mr. Jayawardene promised to 
consider the question of regional councils. 
Again he went back on the same. Even in 
regard to the question of granting Statehood 
to' the people of Indian origin there the 
Government has repeatedly gone back on its 
word. 



345 waning attention  to a        [ 7 May 1984]      matter oj  urgent ruouc      346 
Importance  

 

Therefore, there is a considerable gap 
bitween what they profess, what they assure 
us and what they do .subsequent!). 
I think the time has come for the Governmsnt 
of India to review the manner in which it is 
dealing with the Sri Lankan Government. I do 
not subscribe to the vhw that we should seek 
any military solution even though they have 
gone to thi extent of proclaiming a naval 
blockade. There are also people v/no 
subscribe to the theory that a "just war is 
better tfim an unjust peace". But I do not sub-
scribe tQ this view. Now, a time hits come for 
the Government of India tO issue some kind 
of an ultimatum to the Sri Lankan 
Government. Unless they grapple with the 
problem immediately and arrive at a political 
solution with the Tamil minorities there, the 
Government of India may have to take a 
tough attitude in future. 

MR.  DEPUTY     CHAIRMAN:     Now, 
there are two more speakers. Each epeaker 
must not take more than four minutes. Since   
the  Minister  has  tO  reply. 

Now, Mr. Chaturanan  Mishra. 
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SHRI MADAN BHATIA (Nominated): 

Mr. Deputy Chairman, Sir, I would like tO 
make a few preliminary remarks. There are 
three types of Tamils in Sri Lanka: Jaffna 
Tamils, Tamils  wh0 are     required 

to be repatriated to India under the 1956 
Agreement and Tamils who are required to be 
given Sri Lanka citizenship under the 
same Agreement.   So far as trie later two 
categories of Tamils arc concerned, 1 had ihe 
occasion to submit from the floor    of this hon. 
House thai their treatment can-sot under -
international law be treated as an interna] 
affairs of Sri I.anka.   Sir, there are no guna 
and weapons which have   so far been invented 
which would kill    only JatLna Tamils and 
no'.: Tamils of the other two categories. 
Having made this remarks, my respectfully  
submission is that t'oere are three    ipects of 
India's foreign policy which must be borne  in 
mind.    The first 
aspect is hai in spite of the fact that under 
international law we had every right to 
intervene cvici physically iri the tragic 
developments Of Sri Lanka, out of a policy of 
total goodwill and friendliness towards our 
neighbour. wc declared that this is essentially 
an internal affair of Sri Lanka. Secondly, Sir, 
by having adopted this policy, we exposed the 
myth which is being sought to be projected by 
the United States and the forces of 
imperialism that lndia is actiug as a big 
brother towards her own nieghbouis. And 
thirdly, by means of this policy, the 
Governmen! of India succeeded in 
convinci.ne the Government of Sri Lanka to 
accept the good offices of lndia for finding a 
lasting solution to this problem. This is no 
mean achievement. On the one hand, we take 
the stand that this is their internal affair and. 
on the other hand, we make Sri Lanka agree to 
accept our good offices to find a lasting 
solution. . 

The   second   aspect   of   this  policy       is 
as to what has been the success of this policy 
so far. ln the first place, Sir, it is by virtue of 
this policy alone that the two warring groups, 
between whory there was no love lost and 
who were not on speaking terms, were able to 
come together for a discussion at a 
negotiating table. The credit for this goes to 
India's foreign policy. It is true, this policy 
lias not beea able to prevent the recrudescence 
of violence. To that extent there is a setback 
to this policy. 1( is also true that his policy 
has not been able to prevent the military 
action, very unfortunately,  which  ha£  been     
launched 
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by the forces of Sri Lanka in. North Si i 
Lanka. I respectfully submil that this violence 
and this military action have also not been 
able to prevent the ongoing dialogue betwten 
the two sides. Therefore, I submit that this 
policy has been tremendously successful and 
is on the right lines. 

Thj third and the last aspect of this policy is 
that we must bear in mind that these tragic 
happenings in Sri' Lanka and the policy that 
we have adopted towards these cannot be 
divorced from the fact that there is a 
deliberate, sinister, and vicious policy which 
has bee:l embarked upon by the United States 
of encircling lndia. At the height of the tragic 
developments in Sri Lanka last year there was 
an unexpected and unscheduled visit or th<j 
Secretary of State for Defence to Sri Lanka, 
His visit was followed, by Walter Werno who 
is a top CIA man, and attempts are going on t0 
secure a naval base in Trincomalee. ' If, in 
spite of these obstructions which 1 have a 
hunch there are, which are placed by the US 
imperialist lorces to find a lasting solution, a 
lasting solution is found the credit for this will 
go to India's policy of good neighbourliness, 
friendship and that spirit of friendship which 
pervades the whole concept  of non-
alignment. 

At the end 1 would ask onl} two questions 
to the honourable Minisler of External Affairs 
firstly would  the honourable 
Minister let this honourable House know as 
to what exactly is the role which India is 
going to play' in the discussions which are 
going to be resumed on 9th May, 1984? 
Secondly, if unfortunately Sri Lanka, 
actuated or incited by outside forces, decides 
to find a military solution and abandons the 
political path, has lndi3 in its mind very 
clearly formulated its own contingency 
policy? 

SHRl P. V. NARASIMHA RAO: Mr. 
Deputy Chairman, eleven hon. Members have 
participated in this Calling Attention. They 
have raised several points; they have made 
several points. I am grateful to all of them 
because at the end what has emerged Js a 
consensus on this very important question. 
This is the first occasion after the retiring 
Members of the Previous Rajya Sabha have 
been replaced 

by new Members, that the question of Sri 
Lanka has come up for discussion. 1 am 
encouraged to find that the replacement has 
not made any change in the opinions 
expressed by the Members and the Indian 
Parliament as much as the Indian people, stick 
to their opinions which hav« held so far, to 
which expression has been given in Parliament 
and outside Parliament, on all possible plat-
forms, on all possible occasions. So, the policy 
which the Government of India and the people 
of india would like to te followed on thjs 
question continues to be what it has been. And 
that policy, I would sum up by saying, is a 
policy which seeks a political solution, which 
helps in the finding 0f the political solution, 
but at the~same time whioh conforms to the 
well-established norms or international be-
haviour. This has teen the policy which has 
found a consensus and which wil] continue to 
be followed by the Government of lndia. 

Some questions have been     raised.      I 
would like to meet them one by to    the  ' extent 
I can. at least the more important of them. 

First  I   would  like to say  that this has 
already become an All India issue. 

AN  HON'BLE     MEMBER:  A    world 
issue. 

SHRI P. V. NARASIMHA RAO;    This 
is no longer a Tamil Nadu issue. The most 
encouraging feature u that the whole of the 
Indian people are behind the Tamil brethren 
who are being subjected to untold suffering 
and harassment. I made a statement today. 
This is not the first I h made. I made several 
statements on thi'-questio^ and I would like to 
submit to the House that the statement 
contains all ihe elements of policy and fact 
which al the present juncture need to be 
incorporated in a statement from the 
Government. 

It is true I have always avoided emotional 
overtones. We are all emotional. But when 
facts are to be marshalled be-fore the House 
and polices have to be "adumbrated, it is not 
emotion so much as reason that has to prevail. 
That dots not mean that we are  all emotionless.    
I 
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[Shri  P. V. Narasimha Rao] would like to 
assure Members who     have spoken 
emotionally that    even    on    that score  they  
need not think that  there      is lack of emotion 
on the part of any one in this House or in this 
country.    What we need, however, is a 
solution, and I repeat a   political  solution, to  
that extent      the Sri Lankan Minister also 
agreed that there is  no  military solution  to 
this     question. Does it not mean that 
whatever    military means they are adopting 
to solve the question,   they   are  only  
contradicting    themselves?    Does it not 
mean that the    All Party Conference which is 
just one    way of finding a political solution 
will continue and  they  want to continue it?    
At    one time we were told that they just      
want to scrap the All Party Conference.  'That 
report may or m'ay    not    be    correct. But 
there was a danger of the Al) Party Conference  
coming  to  a  grainding     halt because since 
the day it was annouced    it lid not achieve 
anything; it was not found to be achieving 
anything and it was      not found to be holding 
out any hope that    it would  achieve  anything  
in  future.     Even so, our message to them 
was that in    the irding of a political solution, 
delay ghould not prompt any party to scrap the 
process. This is not correct-    So, a long gap    
has been given.   This long gap, as I expressed 
the hope sometime back, should have been 
utilised  for intensive consultations unoffi-
cially and informally betwern parties, between 
leaders, between several interests and of 
course, with the good offices of India. That 
process could  have    made    the all-party  
conference  a  little  more  successful. But 
somehow the interrugnum does      not seem to 
have been util ised as well as      it might have 
been.    It is true that we haw had 
consultations:  it  is  true  that we  h had talks; 
and it is true that the all-party conference 
which is going to meet on the 9th of May may 
well  take up 1 lie thi from where they were 
left last time.    All these  possibilities  are  
there.     But,  somehow, I have a  feeling,  an   
uneasy  feeling, that these six weeks could 
have been utilised  better,  more     
purposefully,     more meaningful.   But the 
intervening incidents in   Jaffna   aad   the     
action     that     was taken unilaterally and, so 
far as we could understand,   without   any  
provocation  or 

any commensurate provocation, have led to 
a situation where the , interrugnum has been 
more or less spent not jn any meaningful 
dialogue, but in these incidents unfolding 
themselves during this time. So, my hope 
that the resumed talks at the 'all-party 
conference would lead to a solution is, to 
some extent, a hope which is based only 0n 
the fact diat there is no other way. 

Mr. Gurupadaswamy seems to have rea* 
only two sentences in my statement. I would 
like t0 tell him that there is a lot between two 
sentences, if only he cares to read it. In fact, 
the penultimate sentence, the sentence which 
precedes the last sentence, is the expression 
of a stark reality that stares us all in Ihe face. 
So, al] the facts nave been brought out and my 
hope is based on the fact, based on the reality, 
that tnere is no other way and I have no doubt 
that this process will have to continue.- I have 
said this several times over. Finding of 
political solutions, Mr. Deputy Chairman, Sir, 
has nevertaken place within a time frame so 
far and this has been the experience of 
mankind, the experience of nation States 
when they come to find political solutions. It 
has to be continued and it has to be preserved 
in and there is no other way. And, Sir, when  
both  the sides  feel that there  is  nu 
other way, it will have to be continued, if not 
iri this form in some other form, if not in this 
formal, in some other format, and there may 
be many methods by which this could be 
done. But it has to be continued and this js 
the basic postulate, ibis is the basic premise, 
on w'nich our efforts are continuing. 

Sir, we have not been mute spectators, I 
would like to tell Mr. Upendra. We have 
neither been mute nor been just spectators. 
The entire history is there for anyone to see 
that we have not been mute spectators. We 
have said it in so many words that while o,n 
the one hand we have no intention of 
interfering in the internal aP, i of any other 
country, it has to be borne in mind quite 
clearly that what      happens 
in Sri   Lanka has its repercussions across the 
border jn India  and, therefore,      we 
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have to take note Of it. Members from Tamil Nadu 
and other Members who have been in this House, 
would bear me out that on this question we have 
never mined words. We have been quite clear afld 
have stated in so many words that whatever 
happens in Sri Lanka has its repercussions in India, 
that the ties between the peo, fe on both sides are 
too strong to be  ignored  and,  therefore,  there  is      
no 
quesiton of ignoring it, of just turning a blind eye 
to what is h ippenlng in Sri Lanka. And, that is 
why. Sir we have been taking so much interest. I 
was tire first to go, as the representative of the 
Government of India, not only as the envoy 0Q 
behalf of the Prime Minister. Also the time wtiich 
was chosen tor my visit to Sri Lanka was very 
crucial in the sense that with my own eyes I could 
see the revages. I have been given a set °f 
photographs. 1 have gone through them here. 1 am 
grale-• ful to the members who has sent these 
photographs to me. But I can assure her that I have 
seen with my own eyes .much worse I'nan what 
those photographs reveal. In fact, I was shawn a 
video cassette, a whole video cassette, for more 
than an hour, which gives all the details of what 
happened in Colombo, lt is rather amazing that 
while buildings are being burnt, while murders are 
being committed, all kinds of offences are taking 
place, there is also some-one taking a film, a whole 
film as if it is something being enacted in a studio 
or outdoors. It was so leisurely. And it was so 
saddening to see that film. We are thus not 
unaware of this. 

The P°''nt now is that since there is no other way. 
except political solution, a political solution has to 
be sought. And in any case, we have to continue 
with the effort This is what it boils down to, and 
this is what, I w'Ould like to assure the House, the 
Government would be doing. 

Now, the question has beefl raised: what is our 
role going to be, what is going to be the role of the 
Government of India in finding a political 
solution? I would like to submit that it is going to 
be exactly what it ha« been--neither more  nor 
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table. It was said that this was meant only for 
buying time. Now, that is not my impression. 
We go by impressions. Naturally when we talk 
to others, we get our own impressions, we form 
our own impression. According to our 
impression ihere was a realisation that, may be 
on he .basis of regional councils, a way wald. be 
found later on. I know and they ilso know that 
the District Development Councils are not the 
answer. There is no illusion about that. They 
know in no uncertain terms that what they have 
bce" offering for the last so many years will not 
work. So, what is it that will work This is the 
question to which the All-Party Council wi" 
have to address itself day after tomorrow. I am 
not making any prognosis. I am not making any 
promise that a solution is round the corner. But I 
am only saying that two basic things need to be 
considered. Firstly, there is no other alternative 
to a political solution. Secondly whatever had 
been offered before has been found 
unacceptable and eveybody . knows that that is 
not going to be accepted now. Therefore, what 
is acceptable is something which they will have 
to search for. It is not in anybody's mind. So, it 
has to evolve itself. It has to emerge as a result 
of consultations. This is the position in regard to 
the political solution. 
Now, a question was raised about stateless 
persons and the position of the stateless of 
Indian origin who still are to be given 
citizenship of Sri Lanka. Sri Lanka Minister 
came here and the question was raised. The 
question was also raised whe. ther the 
Srilankan Government has gone back on the 
proposal or on their decision to give 
citizenship to the remaining stateless persons. 
He told us plainly that there is no going back, 
that there will be an enabling legislation 
brought shortly and that there is no question 
of a referundum. I pointedly asked him 
whether in view of the fact that he is not 
likely to make a ment on these lines, I could 
make a ment in my Parliament quoting him 
and he said yes. That is why I am making this 
statement. So, it is for anyone to draw his own 
conclusions. Two statements have been made, 
one by the Prime 

Minister and one by this Minister. The 
President has been making this commitment 
again and again and again. He has never gone 
back on this promise at least in his statements. 
But today it is not the Stateless persons 
whose question is foremost. There is some 
thing else. In fact, even if they are prepared to 
give Sri Lankan citizens'nip to these Stateless 
persons, it is highly doubtful whether they are 
likely to talce it and be there, conditions being 
what they "are. Therefore let us not really get 
diverted to other things. No doubt, it is a very 
important thing in itself which we have been 
dealing with and worried for quite some time. 
But at the moment it is a matter which is not 
connected with the killings, not connected 
with what is happening in Jaffna. Therefore, 
on that score, let us neither say that they are 
going to get citizenship of Sri Lanka 
tommorrow nor say t'hat they are going to be 
left stateless. The point is that we are dealing 
with a different situation which needs 
priority. 

Another point which was raised is con-
cerned with rehabilitation. The House is 
aware that immediately after the trouble 
broke out last year, as a sequel to our effort, 
our good offices,. the Prime Minisler made a 
statement in both the Houses giving out the 
details of what the Government of India are 
going to do by way of affording relief to 
those who have suffered in these incidents. 
Sir, about 30,000 refugees are already in 
Tamil Nadu. We would certainly like to help 
them. Relief .is being given to them. If there 
is anything wanting there, certainly the 
Government of India will help. There is no 
doubt about that. But when it comes to 
rehabilitation, we hive to make that 
distinction. Relief, yet, but when it comes to 
rehabilitation it is not just a question of 
30,000. It is not a onetime affair. 
Rehabilitation has its own implications. I am 
sure that the Central Government and the 
Government af Tamil Nadu will continue to 
discuss this question. And as far as I can see, 
anything by way of rehabilitation is not going 
to be to the benefit of those people. It may 
even become counter-productive because it 
might bring us face to face1 
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with a much  larger    problem. This    has 
happened   before. This can  happen  ugain. 
Therefore,  I would  like to appeal to the hon. 
Members from Tamil Nadu to make this  
distinction   between   relief  and   reha-
bilitation.  If   they  cannot  stay with  ;heir 
friends   and   relations—as   obviously   they 
cannot for a long time—some other way 
should be found to see that some arrangement  
is  made  for them  to  stay as  long as they 
need to stay. But the fact remains and needs 
to   be remembered    that they have to go 
back. They belong to Sri Lanka and they have   
to go back t0 Sri Lanka. They may    remain    
here    as long it is needed.   But to say that 
they need to be rehabilitated is something 
very  different, and on that, perhaps,   it may 
be possible for me to make any commitment. 

MCSS JAYALALITHA: Excuse me, Sir, if 
I may make a clarification. The question 
which I addressed to the Minister was not 
really concerning the rehabilitation of the 
refugees. This permission has to be obtained 
from the Ministry of Rehabilitation. What has 
happened is that the refugees who first came 
from Sri Lanka were at first staying with their 
friends and relatives. But now since so many 
months have passed, they are no longer 
welcome there. They have nowhere to go. 
And until they are rehabilitated or until they 
returns to Sri Lanka, whichever it is, there is 
no place for them to go. The Government of 
Tamil Nadu wants permission for them to be 
admitted 
to the refugee camps.   That is the point irt   
question. 

SHRI P. V. NARASIMHA RAO: When 
you said until they are rehabilitated, that 
made me sit up and think. That is all. For the 
rest, we can certainly sort it out. 

Sir, I think, I have covered all the points 
that were  raised. 

MR. DEPUTY CHAIRMAN : Yes, you 
have covered all the points. 

SHRI   P.   V.   NARASIMHA   RAO   :   ) 
-would  once  a g a i n . . . .  

 
Sir,  I have  done. 

MR.   DEPUTY  CHAIRMAN   :   Thank 
you.  Now,  we take up Special Mentions. 

REFERENCE TO THE ALLEGED 
VIOLATION OF CODE OF CON 

DUCT PRESCRIBED BY THE ELEC- 
TION COMMISSION DURING THE 

ENSUING BY-ELECTIONS        
IN TAMIL NADU. 

SHRI V. GOPALSAMY (Tamil Nadu): 
Mr. Deputy Chairman, Sir, the Election 
Commission has laid down a code   of   
conduct  to   be   followed   strictly 
by all political parties and all the State 
Governments.. Now, Sir, by elections are 
scheduled in four Assembly constituencies in 
Tamil Nadu. Sir, all the political parties have 
agreed with the code of conN duct laid down 
by the Election Commission that there should 
net be any transfer of higher officials in the 
constituencies where the byelections are to 
take place. But,   Sir,  in  Tamil  Nadu,  in  a  
particular 
constituency where a byelection h'as been 
scheduled, the Superintendent of Police has  
been  transferred   from   Tiruchirapalli 


